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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY (PROF. M. G. K.
MENON): (a) and (b) Government
has seen the report.

(¢) and (d) Scientists individually

and in groups do bring {o the notice
of the Government their perception
of the problems that they face. Go-~
vernment has ongoing mechanisms
to review issues raised by them and
tg take corrective measures, when-
ever required, In the case of 5 recent
memorandum received from the Na.
tional Committee of Young Sciertists
and Research Fellows, a high level
group under the Chairmanship of
Prof. Yash Pal, has been set up o
look into the points made.

Modifications in the transfer guide-
lines in Kendriya Vidyalaya
Sangathan

833. SHRI VISHWASRAO TRAM-
RAO PATIL:

SHRI BHADRESHWAR
BURAGOHAIN:

Will the PRIME MINISTER De
pleased to refer to answer to  Un-
starred Question 77 ang 1780 given in
the Rajya Sabha on the 13tk and the
27th March, 1990, respectively — and
state:

(ay whethar AIKVTA hag suggest-
ed some modificationg in the existing
transfer guidelines in the Kendriya
Vidyalaya Sangathan;

" (b) if so, the reaction of the Sen.
gathan to each of the suggestions;
and

(¢) whether any changes have been
made during the last one year?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMAN-
BHAI MEHTA): (a) Yes, Sir.

(b) The Suggestions given by Al
india Kendriya Vidyalayyz Teachers
Association on 5-4-1990 will be con-
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sidered while reviewing the transfer
guidelines for 1990-91.

(c) The following changes, broadly,
were made in transfer guidelines dur.
ing the year 1989-90;

(1) Addition of ‘Compelling admi-
nistrative and compassionate
Reasons’ as a groung for trans-
fer as against the earlier cri-
terion of ‘Administrative
Reasons’.

(2) The earlier medical ground for
transfer wag specific. This has
been Dbroadened ang made
general,

(3) Earlier, death in the family of-
the teacher wag mentioned as a
specific  ground for transfer.
This specific mention has Dbeen
dispensed with.

(4) Earlier, transfer of unmartied
girls to places of their conveni-
ence was not provided for. Now
it has been provided.

Frovision has also been made
for transfer on grounds of tea-
cherg developing physical han-
dicaps in ihe course of employ-
ment in KVS.
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(6) For Principals, previously there
was a fixed tenure-5 yearg in
a stafion. Now this has been
dispenseg with.

(7) Post Graduate Teachers and
above Wwill be posted on pro-
motion/direct recruitment to
another stata instead of another
language area or region, a3
laid down earlier,

(8) Post Graduate Teachers/Viee-
Principals/Principals and above
will not be posted on promo-
tion/direct recruitment out of ‘A
their home gtate if already
working there, if they have less
then 3 years to retire instead
of 5 years, laid down earlier,
subject to availability of vacan-
cies.



